9‘\9' -2 ; Year.tgi..,gq?_:.%... -
IPCLV\(—QW’QE de@ . son/deughter/wite of eedt. GaaneshiHl, 5’%" |
Q&dﬁ-ﬁ years, belonging to Rihet.. \/ﬁ‘?AC’W SG M‘w"’

service and presently working as ... Q{) /b ’jL JMTQM{

give herein below the details of the assets (imnfovable, moyable, bank balance; etc.) of

myself, my spouse and dependants*:

A.  Retalls of movable assets

(\/9(" {Assets in joint name Indicating the extent of joint ownership will also have to be
()BQQ') given)
&\ e N3kt St \eaumr e DIyyonshg
[ Description salr Spouse Dependant-1 | Dependant-2 |’ Dependant-2
Ho. | Name(S) | Nams Name Etc. Name |

(1) | Cash

| (ily | Depaosits in
Banks, Financial
institutions And |5 ZaBN | § Aakh/

Non-Banking
Financiaf
Campanies
(iil) | Bands, ne |
Shares In N i (ﬂ\g )%’/ﬂ’ﬂﬂf«f.w
companies ‘qu ’F‘ K
Mjnat AP f ,,

{iv) | Other financlal

institutions

nss, Postai— | PLL [18&FF v
Savings, LIC
Policies, etc

v) Eidnmrlvm;mes [Forvd Lrogitas
i & etalls o BR"M y—ggog
make, etc.)

T M Cyele - BR-014636 %
wi) | ] | |
i ﬂiﬁi:?;(gw 10 w Q/S"Dﬁu,w

weight and
value)

(vli) | Other assets,
such as values
of claims (
interests

Note: Value of Bonds / shares / Debentures as per the latest market value in Stock
Exchange In respect of listed companies and as per books in the case of non Iisted
companles should be given.

* Dependant here means a person substantially dependent on the income of the
employee.




Details of Immovable assets

[Note: Properties in joint ownership Indicating the extent of joint cwnership will
also have to be Indicated]

Br.

Description Salf

Spouse | Dependant-1

Nama(s)

.-
)]

Agricultural Land

- 0nme

L e
- Location(s) ~Jox
« Survey number(s) fhc
- Extent (Total 1
measurament)
-Current market value |

%b)

ol

A

Dependant-2
_Haime _Hama Etg. Name

Dependant-3 |

(i)

- Survey number(s})

Non-Agricultural Land
- Location(s)

- Extent (Total
measurement)
-Current market value

3 Ko

116y
Qo

Boungbo

e

o ;%afwm

%gq(aﬁwcw 999
~)6¢9

(i)

Buildings (Commercial
and residential)
Location(s)

= Survey fdoor
number(s)

- Extent (Total
measurament)

- Current market
value

(i)

Houses / Apartmepts,
etc. ‘-/9

- Location(s)

- Survey fdoor
number(s)

- Extent (Total
measurement)

= Current market

value

PIp74
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ona Nn
2, Bshjana
0 Gt (2 Bk )
wﬁf”x 5 95 00,607

Vdd atrau (3,05 dor.
’B)Q,ﬁ& Roww\}l] /A
6/‘&4 Road

fr(m/&l«,

(v)

Others (such as

interest in property)

(2)

1 give herein below the details of my liabilities / overdues to public financial
institutions and government dues:-
[Note ; Please give separate details for each item)

Sr. | Description Home & addrass of Bank /| Amount outstanding as
Na, Financlal Iﬂi‘ﬂt&ﬂdcﬂﬂx} f QN cnane FresREERISaRL B
' !@gmmt (=) L3l
(&) | (i) Loans from Banks

(ii) Loans from financial
]ﬂﬁﬂtUﬂMB

7_°

(iil) Government Dues:
(a) dues to departments

dealing with government
accommodation

s

(b} dues to departments
dealing with supply of
water

(c) dues to departments
dealing with supply of
electricity




(d) dues to departments
dealing with telephones

{e) dues to departments

 dealing with government

transport (inciuding
aircraft and helicopters)

{F) Other dues, If any

(6} | (i) Income Tax including = :
surcharge [Also indicate /17' ?”0622 23
the assessment year upto —
which Income Tax Return 3,28 /77 57
flled. Give also Permanent :
Accaunt Number (PAN)] ﬂ'KXP 5 %QO.H ;
(il) Wealth Tax [Also
Indicate the assessment
year upto which Wealth
Tax return filed.]
[ (ili} Sales Tax [Only in
case of proprietary
business]
(iv) Property Tax
C.
GPF/CPF/PRAN Mo,  :- PTSIBL — |49
Gender - ™ ] R
- | 9|0 | IRNBLCE 15 | (momamivyv
Class/Graup e g @Q—,L T (AJBC)
e sl ) 4 ML(XQJJ‘! [afve. @fﬁw&'*/ 4]

Home District 3  PBomka

{Full Name 2,g. E- A.S.-Bihar Administrative Service,

B.5.5.- Bihar Secretarlat Service efc.)

I hereby declare that the above details are true to the best of my
knowledge and belief.

Place! qum? s
Dae’ee::i.l.s.'[@.}.?.ﬁe...;.

Note:

Stgnﬂtum lannur% ------------ A T

MName of Employee: P@k\ﬂiﬁm Ko, .SFK("/
Deslgnatlﬂn ‘70 {”@L 5‘1@'5‘%’}?}?
Department:. BJN’% \/';df\@m 5/\.9

Please sign each page of the ﬁ}m:haratlmn. Asset daciaraﬂan form
must be in A4 size white paper with co| mputer typed (single side)
in praseribed format.



